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t [CONSTRUCTION OF NATIONAL HIGHWAY

FROM UJJAIN TO SHIVPURI

*765. SHRI NIRANJAN VARMA : Will
the PRIME MINISTER be pleased to state :

(a) whether it is a fact that the portion of
the National Highway from Ujjain to Shivpuri
which comes within the jurisdiction of
Madhya Pradesh is very dangerous; and

(b) the number of accidents, which took
place on this road during the period from June
to October, 1967 and during the corresponding
period in 1968?] “M:
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t{THE PRIME MINISTER
(SHRIMATI INDIRA GANDHI) (a)
Government have no such report in respect of
the portion of the National Highway between
Ujjain and Shivpuri.

(b) Information is
from the State Government.]

being collected

COMMITTEE ON SCIENCE AND

TECHNOLOGY
4766. DR. SALIG RAM :
SHRI KRISHAN KANT :
SHRI ARJUN ARORA :
Will the PRIME MINISTER be

pleased to state :

t[ ] English translation.
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(a)  whether the Committee on
Science and Technology has completed
study on the implementation of Science
Policy Resolution; and

(b) if so, what are the main conclu
sions of the Committee ?

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI) (a) and (b) The
information required to assess the progress in
implementation of the Scientific Policy
Resolution as received from the various
Ministries/ Department/Organisations  has
been analysed and a draft report containing
the results of the analysis has been prepared.
This report was considered by the CoST at its
meetings held on June 2 and August 4, 1969.
The draft is being revised in the light of the
suggestions/ observations made by the
Committee and will be considered by it again
at its next meeting to be held on 1st Septem-
ber 1969. Thereafter it will be submitted to
Government.

RECOVERY OF INDIAN TERRITORY UNDER
CHINESE OCCUPATION

767. SHRI SYED HUSSAIN : Will the
Minister of External Affairs be pleased to
state the steps which are being taken by the
Government of India to recover the Indian
territory which is still under  Chinese
occupation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : As the
Government of India have often stated in the
past, we have not recognised the illegal
occupation of Indian territory by the Chinese
and have been endeavouring to recover our
territory through negotiations and other
peaceful means consistent with our national
honour and sovereignty.

DEMAND FOR BIRDS AND ANIMALS IN
FOREIGN COUNTRIES

768. SHRI SWAISINGH SISODIA : Will
the Minister of FOREIGN TRADE AND
SUPPLY be pleased to state :

(a) whether it is a fact that there is a great
demand for some Indian animals and birds in
foreign countries;

(b) if so, the names of animals and birds
for which there is such demand:

(c) the number of birds and animals
exported during 1968-69; and



